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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

INDEX

IN

RESPONSE AFFIDAVIT ON BEHALF OF MEMBER
SECRETARY, UTTARAKHAND POLLUTION CONTROL BOARD

(Respondent No. 2)
in
Original Application No. 1 193/2024

News Item Titled, “Illegal miners attempt to run over a trainee 1AS officer

at U.P-Uttarakhand Border” appearing in the Hindustan times dated
26.09.2024

1, Dr. Parag Madhukar Dhakate, aged
about 47 years, S/o Sh. M.B. Dhakate
Presently posted as Member Secretary,
Uttarakhand Pollution Control Board,
Dehradun,

7

Deponent

-named deponent does hereby solemnly affirm and state on oath

Pr bt
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1. That the deponent is presently posted as the Member Secretary and is
duly authorized to sign and file the instant affidavit on behalf of
respondent no. 2 and as such he is well acquainted with the facts and
circumstances of the case.

2. That the above-mentioned matter was listed for hearing on 27.09.2024

wherein the Hon’ble National Green Tribunal was pleased to issue the

following directions:

9 Issue notices to the above respondents for filing their
response/reply by way of affidavit at least one week before the next
date of hearing through e-filing. If any respondent directly files the
reply without routing it through his advocate then the said respondent

will
remain virtually present to assist the Tribunal.

......

3. That in compliance with the above order Member Secretary, UKPCB
addressed a letter bearing no. UKPCB/HO/UKPCB/HO/SA-183-
819/2024/4115 dated 13.11.2024, to the District Magistrate, Udham
‘Singh Nagar, regarding illegal miners attempting to harm a trainee 1AS
...'  officer at the U.P.-Uttarakhand border. The NGT highlighted persistent
| illegal sand mining issues in the Thakurdwara region, which often leads

‘to clashes with authorities and enable miners to escape across State

borders. The District Magistrate, Udham Singh Nagar, has been
requested to submit a report on illegal mining activities in the specitied

area to facilitate the preparation of a response/ reply affidavit before the

_ gl
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next hearing on 22.01.2025. In this connection, a copy of letter dated

13.11.2024 is being marked and filed as Annexure No. 01 to this
affidavit.

4. Tn relation to Original Application No. 1193/2024 before the Hon’ble
NGT concerning illegal mining activities at the Uttar Pradesh-
Uttarakhand border, as reported in the Hindustan Times dated 20-09-
2024, a Joint Committee was constituted under District Magistrate,
Udham Singh Nagar. The Committee was directed to prepare and
provide a reply in relation to the present matter. District Magistrate,
Udham Singh addressed a letter bearing no.4224/Justice Section-
2()/2025 dated 20.01.2025 to the Secretary of Industrial Development
(Mining), Uttarakhand Government and has provided report of joint
committee. In this connection, a copy of letter dated 20.01.2025 is

being marked and filed as Annexure No.02 to this affidavit.

5. Following were major points of reply given vide a joint reply attached

with letter dated 8% January, 2025 of Sub District Magistrate, Bajpur:

a. Reports from the Circle Officers of Bajpur and Kashipur were
procured which indicate that regular checks are being conducted in
border areas, resulting in the seizure of 82 vehicles (42 in Bajpur
and 40 in Kashipur) over the last six months for violations under
the Motor Vehicles Act. To prevent future incidents, both circles
have intensified monitoring through vehicle checks, established
effective barriers, and implemented safety measures for officials

' engaged in anti-mining operations. The District Administration

remains committed to ensuring compliance with legal provisions

and addressing environmental concerns.

4
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. Further, a meeting was held at the Sub-District Magistrate’s ollice
in Bajpur on 18.10.2024 to address illegal sub-mineral aclivities.
Mining businessmen and transporters were instructed to ensure
that vehicles carrying sub-minerals stop at designated company
check posts, where the flying squad employees would verify the
Ravanna royalty.

. On the night of 11.11.2024, a joint field inspection was conducted
by the Sub-Divisional Magistrates of Tehsil Swar (District Rampur,
Uttar Pradesh) and Tehsil Bajpur (District Udham Singh Nagar,
Uttarakhand), along with officers from the Police, Mining, and
Revenue Departments, and representatives of Kailash Riverbed
Minerals LLP.

. The investigation revealed that illegal mining and transportation
occur in the border areas, including Uttarakhand's Tehsil Bajpur
village, Sultanpur, and Mukandpur, as well as Uttar Pradesh's
village Pattikala Ghosipura. The RBM 1is transported through
various routes, including both sides of the Kosi River railway
bridge, the Rudrapur-Kashipur old road, NH-74, and the Shiv
temple/cremation ground area. Illegal RBM is then supplied to
it s
recommended that pickets be established at strategic locations as
followed:

stone crushers in Uttar Pradesh. To mitigate this,

the east side of the Kosi Bridge on the border of Tehsil Swar,

District Rampur (Uttar Pradesh);

II. the west side of the Kosi Bridge on the border of Tehsil

Kashipur, District Udham Singh Nagar (Uttarakhand); and

e
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[II. the Shiv temple/cremation ground under the railway bridge
on the border of Tehsil Swar, District Rampur (Uttar

Pradesh). These measures aim to prevent illegal mining and

transportation in the region.

e. Moreover, the Kailash Riverbed Minerals LLP has taken proactive
measures to curb illegal mining and transportation activities in the
Udham Singh Nagar district, particularly in the Bajpur area. The
company has established 67 check posts at strategic locations to
monitor and prevent illegal sub-mining, as detailed in the enclosed
list. Through these measures, illegal mining is being closely
monitored, controlled, and effectively prohibited, showcasing a

comprehensive approach to ensuring compliance with applicable

mining laws and regulations.

6. That the deponent is a responsible Government servant having the
highest regard for the Hon’ble Tribunal and order passed by them. The

deponent has always made his sincerest efforts to carry out the orders

. passed by this Hon’ble Tribunal in its letter and spirit and shall continue
NOT
" Pl
a1 4

Deponent

Verification: -

Verified at Dehradun on this the 2.} day of January, 2025, that the

contents of the accompanying compliance affidavit are true and correct to
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the best of my knowledge and belief based on the official record and nothing

is false and no material has been concealed therein.

/Efd Deponent

Dated?.} January, 2025

FILED BY

Q.NoAJL_ MUKESH VERMA
\ . Advocate for the Respondent No. 2 UKPCB
— Chamber No. 50,

Old Block,
Supreme Court of India,
New Delhi

b i gl

-
who is identified by Shri faeesvess-- .
at Dehradun on..........u..?.[,.]./'L

5!
(Rajender Siw

Advocate & Natary. Dehffadun
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1. This Original Application is registered suo-motu on the basis of the news item
titled “Illegal miners attempt to run over trainee IAS officer at U.P.-Uttarakhand
border” appearing in the Hindustan Times dated 26.09.2024.

4. The article asserts that illegal sand mining has been a persistent issue in the
Thakurdwara region for many years, often leading to clashes between
Administrative Authorities and illegal miners. The miners frequently escape across
the border into Uttarakhand Territory when confronted by law enforcement. This
incident highlights the ongoing challenges faced by Authorities in curbing illegal
mining activities and ensuring the safety of Officials involved in such operations.
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RS 98ey SYARETR @ Pty U3 H0—3264 /<410 |E0—2( ) /2024
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“llegal miners attempt to run over traince IAS Officers at U.P.- Uttarakhand boder” appearing in
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